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VIsIT REPORT W.R.T. ORDER ISSUED BY HON'BLE NGT IN THA MATTER O.A NO.194 
OF 2024 (WZ) SATYA PRAKAASH BASTIRAM SHARMA Vs MAHARASHTRA 
POLLUTION CONTRO BOARD & ORS. 

Visit was made in presence of Kharabwadi Grampanchayat Gramsevak namely Shri. Ramesh 

Rambhau Choure (Gram Vikas Adhikari) on 27.11.2024 and following observations were 

made: 

1) Site in question is located in jurisdiction of Kharabwadi Grampanchayt, Tal.Khed, Dist 

Pune. 

2) During visit complainant was contacted telephonically and same was received by Shri. 

Shivshankar Swaminathan (Advocate of the Applicant), further he informed that Mr. 

Nitin Patil will remain present on behalf of the complainant. 
3) During the visit it was observed as development work of industrial unit is in progress 

at complaints land i.e. at Gat No.378/3, Vill.Kharabwadi, Tal.Khed, dist.Pune 

4) Besides of compound wall of said premises there is residential area. 
5) From the adjacent residential area domestic untreated sewage being discharges in 

complainants land. 

6) Also Municipal Solid Waste (MSW) found disposed on open land owned by 
complainant by neighboring residents. As in formed by Kharabwadi Grampanchayat 
Gramsevak approximate MSW generation is about 3.5 MT/Day. 

7) During visit residents of the residential area were also present the complained as the 
complainant has blocked the drainage line. 

8) Grampanchayat Kharabwadi has not provided Sewage Treatment Plant and also not 

provided Municipal Solid Waste Treatment Facility. 

9) Population of Grampanchayat Kharabwadi as per 2011 census is 9,200. 

(S. M. Metegaonkar), 
Filed Officer, SRO Pune-ll 

BM. Kukade) 
Sub Regional Officer, 

M. P. C. Board, Pune-ll 
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